In The Central Admihistraﬁire Tribunal
Jaipur Bench, Jaipur
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OA 100/2002 with MA 67/2002

14.3.2002 Mr. P.N. Jatti, Counsel for the applicant.

The learned counsel for the applicant
states>that_he does not want to press this O~
MA and wants to withdraw the same. Both thes
and MA are dismissed as withdrawn.
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